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HARYANA GOVERNMENT
HERITAGE AND TOURISM DEPARTMENT
Notification
The 31st January, 2025

No. 12/250-Prithviraj ki Kachheri, Tosham-2024/pura/634-641.— In exercise of the powers conferred by sub-
section (3) of section 4 of the Haryana Ancient and Historical Monuments and Archaeological Sites and Remains Act, 1964
(Punjab Act 20 of 1964), and with reference to Haryana Government, Heritage and Tourism Department, notification No.
12/250-Prithviraj ki Kachheri, Tosham/2024/pura/3489-96, dated the 11th October, 2024, the Governor of Haryana hereby
declares the ancient and historical monuments specified in column 1 of Schedule given below to be a protected monument
and archaeological site and remains as specified in columns 2, 3, 4, 5, 6 and 7 of the said Schedule to be a protected area:-

SCHEDULE
Name of Name of Name of | Name of | Revenue Area to be |Ownership Remarks
ancient and |archaeological | village/ | tehsil / | Khasra/ Kila | protected
historical sites and city district | number under | Kanal-Marla
monuments remains protection
1 2 3 4 5 6 7 8
Prithviraj ki |Prithviraj ki | Tosham |Bhiwani |388/1/2/1 34-19 Gram Tosham is a small town, about 35 kilometers south-
Kachheri, Kachheri, Panchayat |west of Hansi. The town is situated at the eastern foot
Tosham, Tosham, of a huge conical rock. On top of this small rock is a

14th Century

14th Century

cruciform arched monument known as Baradari,
locally known as Prithvi-Raj ka Kachheri. The
baradari refers simply to the number of arched
openings around the structure. The building stands on
a high platform, which is constructed with large
blocks of stone. This lime plastered baradari is build
on stone. It has massive battered walls. The plan of
the citadel is a cross. Each wing is 5m high and
projects over 3m from the central building, which is
covered by a dome. It has twelve arched doorways
from the outside; leading into four vaulted chambers
and connected by a doorway to a central domed
chamber. All the five chambers are similar in size
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and measure 2.3 m square on average. The corners of
the central chamber form an octagon supporting the
transitional zone of a hemispherical dome rising from
a relatively high drum. Below the corner slabs the
wall are pierced by small sloping openings leading to
the highest point of the inner angles of the exterior
walls. There are also a number of openings round the
drum of the dome. The dome itself, showing that
ventilation of the central room was a primary
concern. The four outer chambers have cross vaults
and their roofs are flat, making the central dome
visible from all directions. As per features of the
architecture, it may pertain to Tughlaq period.

KALA RAMACHANDRAN,

Principal Secretary to Government, Haryana,

11621—C.S.—H.G.P., Pkl.

Heritage and Tourism Department.




